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Southern Rice Zone 

.UIL - Shri Warior: 
L Shri ~. K. Kumaran: 

Will the MinL.er of FOOd and Agri-
culture be pleas~d to state: 

(a) whe:her the Andhra Pradesh 
Government have informed the Union 
Government that they are intendin& 
to ban all export of rice from that 
S:a'e to other States in the Southern 
Zone; 

(b) how far this ban may affect 
supplies and distribution in the States 
"r the Southern Zone; and 

(e) what remedial measures the 
C~_'ntre is cvntcmplating to take in the 
even t of a total ban of export of rice 
from Andhra Pradesh in the coming 
few mOl1ths? 

The Minister of Agriculture (Dr. P. 
S. De~hmukh): (a) to (c). The 
State Governments da not have the 
powers to ban any inter-state move-
mont of foodgrains. Such powers 
ve;t solely with the Central Govern-
ment. Therefore, the question of the 
Andhra Pradesh Government intend-
1'1" to impose a ban does not arise. 
The Government of Andhra Pradesh 
r~cen'.Iy ~uggested that in view of 
the failure of monsoon and drought 
prevailing in certain parts of the 
,tate, the question of imposing res-
triction on the export of paddy and 
rice from Andhra Pradesh should be 
considered by the Central Govern-
ment. Considering however the 
adverse effects this would have on the 
other sta:es in thl.' southern zone, it 
ha < been decided not to impose any 
b~n on movement frem Andhra Pra-
desh, but to meet the difficulties of 
th e scarcity affected areas by making 
larger supplies available from the 
Cnntral stocks. 
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Town Planning Organisation, Delhi 

"1Z14. Shri Jagdish Awasthi: Will 
the Minister of Health be pleased to 
state: 

(a) whether it is a fact that Town 
Planning Organisation contemplate to 
recruit some Clerks in that Organisa-
tion shortly; 

(b) if so, the reasons therefor when 
the Organisation is in the winding up 
stage; 

(c) whether any Committee had 
been set up before the retrenchment 
had actually started 011 1st March, 
1960 to assess the position of quantum 
of work af~er the retrenchment and 
its finding; and 

(d) whether Gavernment propose 
to give over-riding priority to the 
retrenched employees of the Town 




